GOVERNMENT OF INDIA
THE OFFICIAL LIQUIDATOR

Olo. the Official Liquidator,
“Corporate Bhavan™ II Floor,
No0.29, Rajaji Salai,

Chennai — 600 001.

Phone N0.25271149/25271151
Website: www.olchennal.in

IN THE HIGH COURT OF JUDICATRE AT MADRAS
ORIGINAL JURISDICTION
In the matter of Companies Act, 1956
and
In the matter of M/s.Mangal Processing Mills Limited

(in Liquidation)

Company Application No. 558 of 2017

In
Company Petition No.365 of 1997

SALE NOTICE

Pursuant to the orders of the Hon’ble High Court, Madras dated
11.08.2017, sealed tenders are invited from the interested parties by the
undersigned for purchase of land to the extent of 22 cents as detailed in
the schedule given hereunder belonging to M/S Mangal Processing Mills
Limited (In Liquidation) on “as is where is condition and whatever there

1s basis™.

SCHEDULE

Sl. | Description |Location of the | Reserve EMD. @ 10%

No. | of the property Price on the reserve
property Fixed: price fixed

Rs.

1 | Landed Chettipuniyam Rs. Rs.1,32,000(one
property  to | Village,Chengalpattu | 13.20lakhs | lakh thirty two
the extent of | Taluk, (Thirteen | thousand only)
22 cents Kancheepuram lakhs
S.F.N0.374/2 | District twenty
1.6.9583.20 thousand
Sq.ft. ony)

2. Date of inspection of landed property: 04.09.2017 and 05.09.2017
between 11.A.M and 4 P.M.




3. Last date for submission of tenders on or before 20.09.2017 with
Reqistrar General, High Court, Madras.

Sealed tenders will be opened by the Hon’ble High Court, Madras
on at 22.09.2017 at 2.15 P.M. when the tenderers may remain present
and participate in the inter-se bidding. The Hon’ble High Court, Madras
reserves the right either to accept or reject any offers with or without
assigning any reasons.

Tender Form, Terms & Conditions can be obtained from the office
of the undersigned during the working days between 11.00 A.M. and
4.00 P.M. and also at the site only on 04.09.2017 and 05.09.2017 from
11.00 A.M. to 4.00 P.M. The cost of tender form is Rs.1500/- per
form (Non-refundable/Non adjustable and payable by cash).

Sealed tenders accompanied by Earnest Money Deposit should
directly be submitted to the office of the Registrar General, High
Court of Madras, Chennai — 600 104. Further details of the properties,
kindly log on to www.olchennai.in or call on the undersigned office on
any working day.

DATED AT CHENNAI THIS THE 27™™ DAY OF AUGUST 2017

(P.ATCHUTA RAMAIAH)
OFFICIAL LIQUIDATOR
HIGH COURT, MADRAS


http://www.olchennai.in/

